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CP NO. 10/2010 

Sh. Syed Fahim Ahmad alongwith O.P. Mishra, Advocate for the petitioner, 

is present. 

 Learned counsel for the petitioner has submitted that SLP is pending before 

the Hon’ble Supreme Court. Hence, he requested adjournment. 

 Given the submission made by the learned counsel for the petitioner, the case 

is adjourned for 15
th

 October 2018, for further consideration.  
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